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C.P.No.(IB) 62/ALD/2017

Advocate, Shri Rakesh Kumar Singh for the petitioner. Advocate, Shri O.P.

Mishra for the Respondent. At the request of counsel for the Respondent, the

time is granted to file reply.

In the meanwhile, the interim order of this Court passed on
03/08/2017 in C.P. (I1.B) No. 62/ALD/ 2017 shall continue, until further order.
The matter be listed on 9" November, 2017.
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